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service and pr esently worlcmg as.

helem below the deta1ls of the assets (unmovable movab]e bank balance etc ) or myse]f my spouse
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Spouse name (s) Dependant—l d

sANeumkum AVUSH | . 1
KUMAF- i L

S

(detm]s of malee, Nj L , N”’ : N l L o G

etc) 3%
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" Note: Value of Bonds / Shares / Debsntmes as per the latest 1na1ket value in Stock Exchange in-
respect of listed companies and as per books in the case of non listed companies should be given.*

Dependant here means a person substautlally dependent on the income of the employee.
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-- Details-of Immovable assets --

[Note: Propeities in joint ownership iridicating the extent of joint ownership will
have to be indicated]

also
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No.

Description

Self

Spouse name (s)| Dependant-1

Dependant-2

Dependant-3
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Agricultural Land
- Location (s)

. | = Survey number(s)

- Extent (Total
measurement)
- Current market value

NJL

NIL N 1L

(in)

Non-Agricultural Land
- Locatlan (s)

- Survey number(s)

- Extent (Total
measurement) -

- Current market value

-

NIL

NiL | NiL

(iif)

Bmldmgs (Commercial
and residential)

- Location (s)

- Survey number(s)

- Extent (Total
measurement)

- Curre'nt market value

NI

NIL | NJL

(iv)

Houses / Apartments
ete. . -

- Location (s)

- Survey number(s)

- Extent (Total
measurement)

- Current market value

NIL
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Other (such a3 .

mterest in property)
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I gwe helem below the detalls of my hab!hnes / over dues to pubhc f" nancla[ mstltutlons and

goveimnent duesi-, -
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(i;') ng_ms ﬁ'om ﬁnapcia[ inst}tutiohs_
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'(m) Govemment Dues :
() dues fo departments dealing w;th

o govemment accommodaﬂon

u(b) dues o departments deahug w:th

supply of water .

NiL
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(c).dues to.departments dealing.with.. |. . ~ ..0 .. ..

. supply of electricity : . NI L.
(d) dues to departments dealing with
telephones N I L
(e) dues to departments dealing with
governments fransport (including N l f.
aircraft and helicopters)
(f) Other dues, if any N 1L

(b) | (i) Income Tax including surcharge

[Also indicate the assessment year A J’ 0 Py o) 6 Y L' F

upto which Income Tax Return filéd.
Give also Permanent Account
* Number (PAN)]

(i) Wealth Tax [Also indicate the :
assessment year upto which wealth : NIL
Tax return filed.]- ;

(iif) Sales Tax [ Only in case of '
" proprietary business] - o N 1L

(iv)'Prbpeﬁy Tax . L N 1L
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(Full Name e. g. B A, S Bth Admuushatwe Semce . s
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HomDistit .+ [ GIOPALGANT

e T | héreby declare that the a bove details are true to fhe best of xﬁy kndwlédge_ aﬁd b’eli’ef. o

Stgnatm&gah }qg }f{wqr 3a.dam i
A A e Name ofEmployea "SA NJAY KUMAR VA:DA Vigr
"Place Ve AT Na‘] _Des1gnatwn OFF; cCE. AT. TEM':DA N e
Date: 06-02- 20 Zl—l + Department: ‘BIHAR VIDHAN SABHA

~ Please sign each page of the declaratlon Asset declaration form must be A4 size

' Note.
& white paper with compute: typed (smgle side) in prescribed format.



